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CENTRAL ADMINISTRATIVE TRIBUNAL
Prineipal Benech, Neu Delhi

0.A.1207/1993

New Delhi, This the 16th Day ef February 1994 \{}7 i

Hen'ble Shri P.T. Thiruvengadam, Member {(A)

1. Shri Surender Kumar S§/e Sh., Peeran Chand ?
Oriver Geeds, under CTFG(RS), Nerthern Railway
Electric Lece Shed, Dslhi.

R/B Surinder Kumar, 284, Gali Parkash, Sadar Bazar
Delhi-6 '

2. §hri Tilak Raj S/e Sh, Parma Nand,
Oriver Gecds, under CTFO(RS)
Nerthern Railwayy, Elsetrie Gece Shed

Delhi. 3
R/0 Tilak Raj, Railway Quarters Metia Bagh Railway Leleny
Delhi.

3 shri Jai Parkash 5/e Sh. Mahabir Singh

Oriver Geeds, Under CTFO(RS), Nerthern Railway
Electric Lees Shed, Delhi.
R/0 Jai Parkash, C-2 Vikas Puri, Delhi.

4, Amir Chand S/e Sh, Brij Lal
Driver Geeds, Under CTFO(RS)
_ Nerthern Railway, Elsctric Lece Shed, Deslhi
R/0 Amir Chand, Quarter Ne.20, Sarejini Nagar

N hi,
ew Delhi .. .Applicants

By Advecate Shri G O Bhandari
Versas

1. Unien ef Ipdia Threugh
The General Manager -
Nerthern Railwa y, Bareda Heuse
New Delhi.

2. The Divisignal Railway Managsr,
Nerthern Railway,
State Entry Read,

New Delhi.
< 18 Shri Arjen 3ingh S/e Sh H Singh _
4. shri Gurnam Singh S/e Sh AS Driver Geeds TKD

(Respendent 3 and 4 Beth under lece ferman
N.R. Thghlakabad Neuw Delhi).
' ...Respendents

By Advecate Shri Rajesh

U RDE R(Cral)

Her'ble Shri P.T. Thiruvengadam, lMember A

Te This OA has been filad mainly fer quashing the
erdsr dated 13.5.93 by whigh the feur applicants were
transferred frem Delhi te Tuglakabad,

2. The learnsd ceunsel fsr the ro-po:Zint preduced a
aleng uf

Transfer Order dated 16.11.

Gl



e T

\%f! ceunsel fer the applicant in the Ceurt. As per the

rovisod)transfer erder dated 18.,11.93 the applicants

have been kept-dn Delhi as per their request. In view

of the abcve,.thc OA has beceme infructeus and /5

dismissed sccardingly. Ne-cests.

‘ . | (P.T. THIRUVENGADAM)
Member (A)

LCP




